
 

 

 

MAY, 2022 

 

SCHEDULE-II 

[See Rule 3(2)] 

 

Form 1 

 

List of cases e-filed during the month  

 

 

Sr. 

No. 

Court District Case No. Petitioner 

Name Vs. 

Respondent 

Name 

 

Advocate Advocate 

Mobile 

Number 

Advocate 

E-mail Id 

Date of 

Registration 

Date of e-

filing 

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) 

 

1 Sr. Civil Judge (Commercial 

Court),  Khurda at 

Bhubaneswar 

 

Khurda NIL NIL NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial 

Court), Cuttack 

 

Cuttack NIL NIL NIL NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial 

Court), Berhampur 

Ganjam CS 

01/2022 

Smt. Pelaka 

Basanti Vs. 

The Chief 

Executive 

Officer & 

Another 

 

Sri N.K. 

Tripathy 

9437388499 NA 05.05.2022 05.05.2022 

4 Sr. Civil Judge (Commercial 

Court), Sambalpur 

Sambalpur NIL NIL NIL NIL NIL NIL NIL 

 

 

 

 

 

 

 

 



 

 

 

Form 2 

List of cases in which e-payment of Court fees was made during the month  

 

Sr. 

No. 

Court District Case 

No. 

Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registration 

Date of e-

payment of 

Court Fees 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

Cuttack NIL NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial Court), 

Berhampur 

Ganjam NIL NIL NIL NIL NIL 

4. Sr. Civil Judge (Commercial Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

 

 

Form 3 

List of cases in which Electronic Service of Process has taken place during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registration 

Date of Electronic Service of 

Process 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge (Commercial 

Court),  Khurda at 

Bhubaneswar 

 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial 

Court), Cuttack 

 

Cuttack NIL NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial 

Court), Berhampur 

Ganjam NIL NIL NIL NIL NIL 

4 Sr. Civil Judge (Commercial 

Court), Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

 

 



 

Form 4 

List of total no. of cases randomly allocated during the month  

 

Sr. 

No. 

Court District Court Name Court No. Case Type Case Count (No. of cases 

randomly allocated) 

(1) (2) (3) (4) (5) (6) (7) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

Cuttack NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial Court), 

Berhampur 

Ganjam NIL NIL NIL NIL 

4 Sr. Civil Judge (Commercial Court), 

Sambalpur 

 

Sambalpur NIL NIL NIL NIL 

 

Form 5 

List of cases in which Case Management Hearing was held during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registratio

n 

Date of Case 

Management 

Hearing 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

Cuttack C.S.(III) 427/20 Canara Bank Vrs. 

Smrutiprava Behera & 

Ors. 

D.K. Maharana 05.10.2020 19.05.2022 

C.S.(III) 151/21 IDBI Vrs. Himangini 

Mohapatra 

R. Sahu 28.06.2021 19.05.2022 

C.S.(III) 93/21 Union Bank of India 

Vrs. S.R. Nayak 

N. Mohapatra 

Vs. J.K. Swain 

24.03.2021 13.05.2022 

C.S.(III) 319/19 Muna Pani Vrs. 

Mahanadi Coal Field 

R.K. Nanda Vs. 

P.R. Pattnaik 

21.10.2019 19.05.2022 

C.S.(III) 91/21 Punjab Sind Vrs. City 

Tailors 

A.K. Das 07.04.2021 17.05.2021 

C.S.(III) 165/16 M.P Mishra Vrs. 

Eexcutive Engineer, 

Rengali 

H.K. Satapathy 

Vs. GP 

10.05.2016 11.05.2022 

C.S.(III) 192/19 IDBI Vrs. Pravati 

Nayak & Ors. 

M.K. Jena 21.08.2019 11.05.2022 



3 Sr. Civil Judge (Commercial Court), 

Berhampur 

Ganjam CS 266/2020 M/s B.B. Traders Vs. 

Fortune Metals Ltd. 

Sri L.N. Paty 

Vs. Sri Bijaya 

Mohanty 

01.10.2020 

 

24.06.2022 

CS 151/2021 Smt. Malati Pattnaik 

Vs. Punam Das & 

others 

Sri B.K. Palai 

Vs. Sri F.M. 

Pattnaik 

19.03.2022 02.07.2022 

4 Sr. Civil Judge (Commercial Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

Form 6 

Contested commercial cases disposed during the month  

 

Sr. 

No. 

Court District Case 

No. 

Petitioner 

Name Vs. 

Respondent 

Name 

Advocate Date of 

Registrati

on 

Whether 

Urgent Relief 

was sought 

and Pre-

Institution 

Mediation did 

not take place 

(Yes/No) 

Date of 

Decision 

Days for 

disposal 

Nature of 

Disposal 

(Contested

/ Settled) 

Date of 

executio

n of 

decree 

No. of 

days for 

execution 

of decree 

from date 

of decision 

Act 

Section 

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14) 

1 Sr. Civil Judge 

(Commercial 

Court),  Khurda 

at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

2 Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

3 Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam CS 

258/ 

18 

Smt. Sarada 

Mahapatra 

Vs. M/s. 

Datum Pvt. 

Ltd. 

Sri N.K. 

Tripathy Vs. 

Sri 

Lalatendu 

Panigrahy 

01.09.2018 No 07.05. 

2022 

3 years 8 

months 

Contested  - - U/O 

VII-R-I 

CPC 

CS 

85/19 

Surya 

Narayan 

Padhy Vs. 

The Branch 

Manager 

PNB 

Sri D.P. 

Panigrahy 

Vs. Bijay 

Mohanty 

07.03.2019 No 13.05. 

2022 

3 years 2 

months 

Contested - - U/O 

VII-R-I 

CPC 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

 

 

 

 



 

 

 

Form 7 

Summary of Commercial Cases during the month  

 

Sl. 

No. 

Court District Total number of cases 

pending (on the 1st day 

of the month) 

Total number of cases 

instituted during the 

month  

Total number of cases 

disposed during the 

month 

Total number of cases 

pending at the end of 

the month 

Remarks 

(1) (2) (3) (4) (5) (6) (7) Commercial 

cases having 

pecuniary value 

of rupees more 

than 5 lakhs 

1. Sr. Civil Judge 

(Commercial 

Court),  Khurda 

at 

Bhubaneswar 

Khurda 2051                  Instituted-103   

Received on transfer-498 

                        Total-601 

38 2614 

2. Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack 437 867 23 1281 

3. Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam 268 03 16 255 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur 404                  Instituted-00  

Received on transfer-14 

                        Total-14 

05 413 

TOTAL 3160 1485 82 4563 

 

 


